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O R D E R 
 

17.09.2019   -  Pleadings are complete.  Admit. 

2. Process the appeal for final hearing on 22nd October, 2019. 

 

 

 

 
(Justice Bansi Lal Bhat) 

Member (Judicial) 

 
 

 
 

(Mr. Balvinder Singh) 

Member (Technical) 
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